" An Act further to amend the Tndian Boilers Act
. BE 11-, enacted by Parhament a8 followp - R L
R Short tiﬂe--—'.l‘hls Acb may be called the Indian Boxlers ( ﬂ

’ Act 1951 o :

, % Amendment of section 3, ActV of 1923.——' For. clause (b) of -gu
(1) of sectlon 3-0f 'the Indian Boﬂers ‘Act, 1923, the followmg clause sh&
substituted ,namely :— .

“(b) belongmg to, or under the control of, ‘qhe Army, Na;vy-,
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